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51.No.22 	 Iti is stated by the learned a. unsel for the 
1.02.2u05 	

respondnts that applicant's counsel Shri S.K.Chose 

has did in January, 2004. Thereafter, registry 

was dircted to issue notice to the applicant 

RflQgRWIfl NcFtiOe was sent 

to the pplicant by the registry but there is no 

respons. [yen today none has appeared on behalf 

of the 3pplicant. It appeirs that the applicant 

is no mre interested in pursuino the case. The 

applic4icn istherefore dismissed in default for 

non—pros C ut ion 
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